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but display an attitude which is gutho-
ritarian, which ig irresponsible, which
is reckless and which is in total dis-
regard of the gafety of the Kashmiri
Pandit familieg whg are living in ihe
Kashmir Valley. No wonder that the
reaction of the Kashmiri Pandit {ami-
ies who have gzlready migrated and
are living in  difference places has
been rather very gsharp and angry.
This has also been reported in ‘the
National Herald’ issue of May 1, 1990.
It gays—I will just quote a fey lines;

“Two things were clear after a
talk with the migrants: they will not
go back and cannot be forced to go
back by merely issuing...”

SHRI DIPEN GHOSH (West Ben-
gal): Point of order. Madam, is it
permissible to reaq from the news-
papers?

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Please
don’t quote from the newspaper,

SHRI MADAN BHATIA: I am guot-
ing only what has appeared. (Inter-
quptions). The newspaper hag repor-
ted that a delegation of the migrants
met the Minister of State for Home
Affairs. ..

THE VICE-CHAIRMAN (SHRIMATI
JAYANTH] NATARAJAN): Mr.
Bhatia, you can summarize whatever
is said. Please don’t quote,

SHRI DIPEN GHOSH. It is colossal
ignorance of the  procedure of the
House.

SHRI VIREN J. SHAH (Maharash-
tra): Madam, may I ask, under what
rule it is not permitted to, quote from
from the newspaper? I think the rule
should be cited because, I think, there
are things of grave importance and a
man cannot get them from his imagi-
nation but from somewhere. There
must he a source. So why can’t the
source he quoted?
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THE VICE-CHAIRMAN (SHRIMAT)
JAYANTHI NATARAJAN): Unlegg it
is authenticated, we don’t quote from
newspaper reports,

SHRI MADAN BHATIA: Madam, the
Minister of State for Home Affairs
is here. The report has quoted that
a delegation of the migrants met the
Minister of State for Home Aflairs
and told him categorically that they
cannot he compelled to go back to the
Kashmir Valley unless their lives are
secured, unless their honour and
dignity are  secured. In these cir-
cumstances, 1 respectfully submit that
the Government should come forth
and make 3 categorical statement that
it withdraws these instructions which
are not only unconstitutional, which
are totally irresponsible and reckless
and which have neo basis whatsoever
even from the humanitarian point of
view. “Secondly, T submit, Madam;
that it is the moral and constitutional
responsibility of this Government te
give full support and assistance 1o
those migrants who have had to leave
their hearths and homes because their
lives were put at stake and their Lon-
our and dignity could not be protecied
by this Government while they were
within the Kashmir Valley. Thank
you, Madam,

DISCUSSION ON THE WORKING
OF THE MINISTRY OF HOME
AFFAIRS—~ Contd.

SHRI E, BALANANDAN (Kerala):
Madam, today we all know that the
and order situation in the country is
slowly getting from bad to worse.
Every day when we read the news-
papers, we find that the killings in
Kashmir, in Punjab; of late in Assam
and in Delhi are on the increase. We
know that the questions of Kashmir,
Punjab and Assam are inherited by
ihe new Government from the 0lé
Government, but that doesn’t mean
that while we discuss these questions,
only saying that they are
inherited, ete, will be sufficient.
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Madam, what is the real position
in Kashmir today? We fiag that the
Pakistani rulers are openly training
insurgents and militants there and
with sophisticated arms they are
sending them to Kashmir to carry on
insurgency. So, a new situation has
come about, a really serious situation
has come about. A war psychosis is
being created. So, as Indians we
must see the length and breadth of
the development and we must take
our position on the basis of the new
development,

We are having our own political
opinions. We are different political
parties having different opinions. But
this suicidal to be divideq when our
country is slowly being usurped and
attacked when insolently the Pakis-
tani rulers are allowing the training
of militants in Pakistan. Every gide
issue can be focussed as a big issue
but the mzin issue should not be
forgotten. So, an attempt is being
made to use force to take out Kash-
mir from India. This has to be op-
posed by one and all,

The problem now is that the Gov-
ernment of India has taken certain
steps. Those steps have been yieldng
results. Serioug steps have Leen
taken by the Government to find out
the hideouts of the militants and
many of them have been arrested.

To our bad luck or surprisingly we
find some people are zagitating for
freedom of civil liberties. There is
the organisation for civil liberties

protection, the PUCL. They are
raising their voice. What are they
saying? They are saying that the

Government is attacking and control-
ling the freedom of citizens in Kash-
mir. But what do they want? They
want freedom for those people who
want to kill veople, innocent people,
unarmed people and that too for the
militants trained in  Pakistan and
who want the country should be dis-
membered. This kitd of freedom-
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fighters should be taken with a pineh
of salt, N

Also now we find to our bad luck
that somebody wants immediately
that Article 370 should be nullified
or removed from the Constitution. I
do not know why they are making
this demend. The founding fathers
of our Constitution when framing the
Constitution took into consideration
the peculiar situation prevailing in
Kashmir, ang that Article has been
included in the Constitution for keep-
ing the unity and integrity of the
country intact, When a situation has
arisen in Kashmir, a war.like situa-
tion has come about in Kashmir,
then the demanq is being made by
somebody that immediately Article
370 should be nullified, Is it good
for the country? To whose benedt
does this kind of demand go? With
all respect to my BJP friends, I would
zay that thye may be perhaps making
this demand for protection of the
country, which we dg not understand.
But at the same time who is utilising
this? Those people who want tg take
away Kashmir out of India are using
it by saying that the protection
enshrined in the Constitution is being
tried to be taken away so that the
independent status of Kashmr is done
away with. This will go to the head
of the insurgents and those people who
want to divide the country. There.
fore, 1 appeal to all those in the
Opposition ang in the ruling party to
see the reailty.

We may have differences. There can
be issues. But at the same time when
our country is to be divided, when
they want to take away a portion of
India and declare it to be some kind
of an independent State or a part of
Pakistan, can we be neutral? We hear
Mr. Mann, one of those big fighters
for a Sikh nation, has declared this.
What has he said? “That I will be
neutral.” If war ig started in Kashmir,
he wil] be neutral. Not only will he
be neutral, but he will take the issue
to the UNO for plebiscite. This is
also i part of so-called patriotism.
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Put the Punjab people, Sikhs and
Hindus, T hope, will not be supporting
this man, I must submit with humi-
lity that there is something wrong
with Mr. Mann’s understanding of the
situation. Therefore the people of the
country should  distance themselves
from this kind of people. They are
supposed to be Indians. They are clai-
ming to be Indians, Ang when the
country is going to be attacked, they
are going to be neutral and they are
going to raise this issue in the United
Nations. This kind of patriotism, I
do not understand. We do not subs
cribe to this view. Therefore, I request
the Government not tp look to the
past records, They might be good or
bad. But what I would urge upon the
Government is to govern the country.
It is the duty of the Government of
Indlia to see that all the patriotic
forces are mobiliseq and that  -our
country ig protected. Of course, some
steps have  been taken. They are
welcome steps. But there are zorae
steps which have yet to take. When
you go to Kashmir you find a State,
which attracts lakhs and lakhs of
foreign tourists where for more than
six monthg in 3 year, does not have
adequate power supply. Why? A
large amount of power is generated
in Kashmir and taken to other parts
of the country, while they are starved
of power. Therefore, for develcpment
of Kashmir, immediate stepg on a war-
footing have to be taken so that the
Kashmir people realise that the Gov-
ernment of India ang the people of
India are serious ang they are one
with them. If they get an assurance
that all the benefits for their develop-
ment which are their due will be
made available to them, they will
have a feeling that they are develop-
ing in pace with the rest of the coun-
{ry. This is all T want to say about

Kashmir,

There a new slogan of confederation
is being raised. It is an old slogan
of the Ug lobby for the dismember-
ment of otir country. Nobody should

get fooled by thig slogan.
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I won't go intp the details op the
guestion of Punjab, but a new deve-
lopment has taken place there, Terro-
rists are going to the people with guns
and demanding money. A gsection of
ithe administrative personnel is siding
with them. Moreover, they are conti-
nuing with their job of killing innocent
people in Punjab. Now, they have
evtended their activity to Delhi also
Today we have read in the papers
that 1.800 detonatorg were found in a
bus. In the month of April alone in
three incidents of bomb blasts in
buses in Delhij eleven people have died
and dozens injured. In Delhi, the
capital of the country, bombs are being
put in small cases, handbags and in
some other things which we cannot
imagine anq they are placed in buses
in gome areas. This is how the terro-
rigt activities have pow extendeq to
Delhi. Therefore, the situation is very
serious. I would request the Govern-
ment of India to view the situation
seriously. The new Government after
coming to power have taken certain
political steps. The were of course,
welcome steps. The extremists in
Punjab and their supporters were
making so many demands. Many of
their demands have been conceded by
thg Government thinking that a
political solution shouldg be found and
the grievances which have gone into
the minds of the Sikh people have to
be redressed. Keeping that in mind
the Government has taken many
steps. But instead of reacting to those
steps favourably and coming ip an
arrangement through political discus:
sions, they are going the other way
round. When the Government wanted
to take some political steps to ease
the situation, the extremists took It
for 'granted that the Governmenf 18
weak. Therefore, they are forcing the
Government further fo yield to theif
threats. This cannot be done. This
should not be done,

There is a Government. The Gov-
ernment has to rule. Therefore, every-
body should be told that with small
bombs and 5 few arms collected



181 Discussion on the work- { 2 MAY

from clsewhere cannot be used to
threaten India. This will not ¢
allowed; ang shoulg not be allowed.
With different political parties iy thic
House, we may,, have differences but
shoulg we allow Punjap to be taken
away with a few guns? History and
Geography will be there. Congress(I)
Government’s failure is there. Maybe
50 many other Governments’ failures
might be there. How to mect this
challenge is the question today tg be
answered. We the Indians, we in the
Parliament of different political par-
ties, should we not fight this kind of
a gituation where some people with a
few guns want to threaten ug and teke
Punjab away? This cannot be allow-
ed. Therefore we suggest while con-
tinuing with steps which are {p be
taken politically to restore normalcy
in Punjab, stern measures have to be
taken to deal with terrorism, I want
the Government to  be quite frank:
vhen the Home Minister of the coun
iry speaks that he is not going to
sllow terrorism in the country it
means, he should have his own way.
People shoulg understand that the
Home  Minister of the country is
speaking. When you talk. you talk

seriously and it shoulg be driven
home that the will not work.
I want the Government to appoint

Advisory Committees in Punjab, at
the State ang district levels so that
all parties can be associated with it.
Every party from this angle or that
angle can criticise the Governmeni, I
am in favour of that but while criti-
cising, we must not forget the main
roint on which we g]l should jointly
work. Therefore, what T am suggest-
ing ig that we must have State level
and district level Committees in
Punjab so that together with the Gov-
ernment’s action while continuing the
politica} dialogue with the people who
are willing to work within the frame-
work of the Constitution. we must try
to solve the Punjab problem. The
Government must be serious and all
partieg should unitedly stand with the
Government’s effort to come tc¢  an

understanding to
problem,

solve the Punjab
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Another serious question has come
today, that is the gquestion of Assam.
Tnis is not a question of Assam alone
pat the whole of North-East. Some-
body now talks gbout United Libera-
tion Front of Assam. What are they
doing today? They are killing inne-
cent people. They are going to indus-
trialists and demanding “Al] right, yOic
give so many thousands of rupees or
~o many lakhs of rupees: otherwise
you will be killed.” Already some-
body has been killed. The Tatas are
the biggest company in India who are
having some  plantations in Assam.
Thesc people went to them and told
{ame “Your Manager will be killed
unless you publiclty declare that the
Tata Company which is going to start
a factory in West Bengal will be
stopped.” This is the demand they
are making. What a wonderful de-
mand., They want {o take Assam out
of India and to have an independent
State of Assam. This is the fight which
they are carrying on. 1 must submit
that the steps which the State Govern-
ment are taking is not adequate to
meet the situation. So the Govern-
ment of India should gee that India is
India and T do not want to say what
indig is. If anybody wants to take
away Assam from India and carve out
a new State ang that too, as I said
earlier, with 4 few guns in hand, this
business has to be settled once for all.
Therefore the Government of India
should see that proper additional force
is sent to Assam to help the State
Government and the State Government
should also rise to the occasion and
see that this insurgency ig stopped and
nobody is allowed to play with the
unity and integrity of the country. 1
submit that the Government should
seriously act ang T must request the
Government of India to tell the State
Government and the Chief Minister
that the attitude now being adopted
by the State Government ang by him
is not sufficient to meet the situation.
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Then another serious problem is
about communal situation,
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Mr. Bala-

nandan, your party has 33 minutes,

SHR] E. BALANANDAN: Madam, I
have only gtarted.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTH] NATARAJAN): I am not
interrupting you. You have spoken

for about 18 minutes. Your party has
33 minutes.

SHRI E. BALANANDAN: 1 have

just started. 1 dg not know how long
it will take to finish my speech,

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): You can
take 33 miriutes.

SHRI E. BALANANDAN: As regardg
communal gituation, today we had a
discussion during Question Hour gbout
the arrest c¢f some Swami Ji. I do not
know his name,.

AN HON’BLE MEMBER: His hame
is Swami Swaroopanand, the Shankara.
charyy of Jyotirmath.

SHRI E. BALANANDAN: Somebody
was worried about hig arrest. They
were not worried about our country.
This [go-called Babri Masjid question is
pending in the court and the Shankara-
charyy thinks that tomorrow he will
go with some seven-eight persons and
immediately install shilanyas there
and he started yatra with some people.

SHR;r M. M. JACOB (Kerala): But
he has ng relation with Gopalsamy.

SHRI E. BALANANDAN: I am sorry
to fing that our gods are so powerless
that poor human beings go and suppmjt
them to strengthen them. It is jllogi-
cal according td the logic preached py
them. Everybody whg believes 1n
God wanty to go and support that God
with sword or something like that. I
do not know the logic behind it. Now I
am only saying that this kind of a
step taken by the State Government
of U.P, a torrect step, should nok be
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t{ri‘ticised by anybody. Cap this Par-
hamept or can anybody raise this
question and  find fault with that
correct step? I can understand tight-
%ng on some secret thing or anything
in Parliament, but how a correct step
taken by the Government pe criticiged
from different gngles. Is it correct on
your part to raise this issue? I am
sorry for those people who are raising
that question like this. (Interrupticn)
I d> not want to say anything either
against Congress(I) or against any
other party because I am concerned
with the nation more than Congress(I)
or Communist Party. That is why I
want these pedple in the Congress
benches tp think, how can we golve
this problem, Today, we have peceiv-
ed a reply from the Home Minister o
comrade Balaram's question in which
the Minister has stated and with your
permission, Madam, I am quoting:

“Nine incidents after January of
communal conflagration were there
in which 73 lives were lost and
more than 300 people were wounded
of which in Ahmedabad zlone, 3§
people died and 118 were wounded.”

For what? What is the reason? There
might be reasons. Nearby some iem-
ple, a procession of Muslims has gone.
So, the Hindus thought to proteet God
ang to do that, they must go and kill
the Muslims. Then alone the Hindu
God cap be protected. Likewise some
other procession has gone nearby 2
mosque and  immediately Muslims
started thinking, oh, our ‘Allah’ ig fe
be protecteq by killing Hindus glone
and this kind of fundamentalists are
being protecteq by some people. This
should not be done. While we say
secularism should he there must be
freedom for every religion to propa-
gate its line. There must also be
freedom for everybody to opposé anhy
religion if he wants so. Nobody should
take daggers or swords or anything to
kill anybody which ig being done
today. Fundamentalism is being de've«
loped. A communal divide is being
developed. Thic means what? There
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will not be India. That is all. Just
lwo minutes ago, my friend raiseq the
question of Kashmirj refugees. It is a
real problem. For the first time in
India’s history, Kashmiri Hindus are
being driven out or they are coming
away from Kashmir to other parts of
India. This is really a problem, But
how that problem has come? It has
come because of the new situation
created by war-cloudg and the attacks
of militantg trained in Pakistan and
sent over to India. Their attacks
increase in number daily in Kashmir.
That is the problem. What is the
point to raise first, this or that? While
raising thig question, you must talk
about that first and then say that
Hindus are in difficulty I can under
sland. Is thig the difficulty of Hindus
alone? It is the difficulty of the
nation. My hon. friend. who is an
expert in law, etc., raised this ques-
tion. Can I question that? No But,
this does not suil today. Therefore,
every politica] party in the country
should see that the communal divide,
fundamentalism, Hindu or Muslim or
any, is discourageq properly  dis-
couraged. The question of Babri
Masiid and the temple could be solved
amicably. That is my humble request.
But till the court verdict comes, till a
solution is found, there should not be
any ronstruction by either side, Hindug
or Muslims. There should not be any
unilatera] drive. Whatever position is
there today should be maintained. To-
dav. in order to save the country, we
have to seriously consider the totality
of the situation, Punjab, Kashmir,
Assam and the communal divide in the
country. all these things taken toge
ther, what is the totality of the situa-
tion? Is it a pormal situation? No,
Madam. It is an abnormal situation.
In this gbnorma] situation, what should
we do? You may have differences.
Keep them and project them herc in
Parliament if you want. But while
vnderstanding the totality of the situa
tion, you should come forward to see
that this Government is ‘Thelped. If
vou want to change the Government.
change it. That is another thing. But
this Government is there in power. We
must be one with the Government to
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see that effective steps are taken to
save the country from the present
difficulty. That must ‘be the abPproach,
according to me. I plead, to the best
of my ability, with all the political
leaders here to think over the situa-
tion ang unitedly stand against com-
munalism, agamst terrorism, against
chauvinism, against any kind of fissi-
parous tendencies which go against the
unity and integrity of the country,
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Madam, before 1 close, 1 have to
mention one or two things. Today we
are discussing democracy very much
in this House. That is natural also. T
must,bring, through you, to the notice
of the Government what is going on
in Tripura. 1 am not going to attack
the Tripurg Government. I am not
interested in that. But I am interested
in one thing, that is, basic freedom
should be protected. Do you know
what is going on in the State of Tri-
pura? In the ADC areas now elections
are going to come. The people are
not alloweq to go and register their
votes. If they go there, goondas—1I
must say with humility, Congress-1
goondas, 'hoodlums—beat them and the
police—I am sorry to name them—are
also not able to help. That is happen-
ing. The fundamental right of citizens
to register their votes is not being
protected by a government called the
State Government. This is the situa-
tion there. It ig a very serious situa-
tion. I do not blame my friends in
the Opposition for what they have
done earlier. I am not going to
criticise them for that. Today, what
are you doing there? What is your
State Government in Tripura doing?
We bfive many responsibilities. I
admit it. We are not saints and we
are also committing mistakes. At the
same time, 1 may tell you that in
Tripura nokody who is called a demo-
crat can run 5 Government like the
one which is leg by the Congress (1)
Party which is not allowing the ele-
mentary democracy. It is wrong. I
request you to  ponder over the
situation.
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Another thing which is developing
in the country is the so-called Naxalite
activities. In Andhra Pradesh, it is
becoming 5 major problem, and our
State Government in Andhra Pradesh,
to our bad luck, is not taking it
seriously. They are not taking it
seridusly at all. Today we found that
ex-Air Chief’s house has been attacked
and his gun has beep takep away. (In-
terruptions). 1 warn the Government
of India—whether it 1is a Congress
Government or a Communist Govern-
ment—4y realige that these things
should not be tolerated. Naxalism is
being encouraged. For the time being,
1t may go against the Communists or
the Telugu Desam people, put it cannot
be taken for granted ang that this will
be allowed, If it is allowed it will fin-
ally go against the State of India and
itg freedom. This should be taken
note of and bhefore I eng — hope the
rest of the time will be allotied to my
party men—I may remain that
this Government, the National Front
Government when it came to power,
had said that freeom should be given
to the Government employees taking
away section 311(2) (b) of the Cons-
titution. But using that. I tell you
that in the Assam Rifles alone, nearly
50 jawans were taken to task and were
dismissed when they went to a hunger
strike. For what? Many of them
were dismissed on the ground that
they went on a hunger strike for a
day. And for what? When the Fourth
Pay Commission decided their salary,
many of the jawans’ salary had becn
reduced by an amount ranging from
Rs. 125/- to Rs 375/-. For that they
went on some kind of agitation. And
for that, they had been taken to task.
Our Party Leader, Shri Samar
Mukherjee, raised the issue with the

Home Minister, but he did not put his
head into the problem and, thereforc,
I do not say much on this. But he has
it and see that thesc
jawans With these
words, T conclude but the rest of the
time should be given to my colleague.

to look into
are reinstated.
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THE  VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARANJAN):
Rest of the time is two minutes...
(Interruptions) ...

SHRI SANTOSH BAGRODIA (Ra-
jasthan): I just like to point out that
there is no Cabinet Minister present
when a very serious discussion is going
on. There are many Cabinet Minis~
ters. Can you at least request the
Cabinet Minister to be present?

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
The Minister of State for Home Af-
fairs is here.

SHRI SANTOSH BAGRODIA: I
agree. There should be one more
Cabinet Minister. The system requires
that there should be a Cabinet Minigter
present over here, I am not trying to
sav that you should ask them to come.
... {Interruptions) ...All right, you
may be right but I have made a point
and let her say... (Interruptions)...

SHR1 M. M. JACOB: Don’t be ex-
cited over this issue. It wag only a
humble suggestion by one Member.
We should appreciate the presence of
a Cabinet Minister. It is not that we
cannot present without g Minister. But
in all fairness. when such things are
discussed, at least a Cabinet Minister
should be present.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANATHI NATARAJAN):
The Minister of Home Affairs is
present and I cannot call upon any

other Minister. Shri Ghulam  Nabi
Azad. .
SHRI GHULAM NABI AZAD

{Msharashtra): Madam, I would like
to start from Assam because, unfor-
tunately, on account of the grave
situation in Assam, we do not have
enough of representation from Assam
in both the Houses. Of course in the
other House there is no representation
at all. So, I felt that somebody should
at least start with Assam.

Madam, the situation in Assam is
very very serious. Since Assam is far
away from Delhi, we are not in touch
with the people of Assam gs much as
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we are with the people either in Pun-
Jab or in Jammu and Kashmir and the
situation is not fully reported as Is
being reported with regard to Punjab
or Jammu and Kashmir. But once
you visit any part of the Eastern
States—it is not a question of Assam
alone—and even if you visit Calcutta.
you will find hundreds of people
coming to you with petitions and
pleading for help from the Govern-
ment of India.

It is most unfortunate that the
present situation has deteriorated
mostly because of the AGP Govern-
ment. The ULFA is running the Gov-
ernment there at the moment and 1t
will not be out of place {o mention
here that the ULFA and the AGP are
the two facks of the same coin.
Rather I woulg say that the ULFA is
working as the frontal organization of
the AGP. When I say this, I am not
saying it for the sake of opposition. I
would like to quote some newspapers
in this connection in support of my
point.

The “Economic Times” of Wednes-
day, the 25th April. 1990, says like
this:

“There is a widespread belief that
the police force in the State has
been completely infiltrateq by the
ULFA.”

The “Economic Times” of Wednes-
day the 18th April, 1990 says:

“Almost simultancously leaders
of the ULFA had arrived seeking
huge amounts of donations. The
strategy  is paying dividends, If
the businessmen chose to pay, the
ULFA just gets the boost. If they
do not pay. their elimination is a
message to the non-Assamese in the
State. Either way the ULFA gains.”

There is another report:

“There are reporis linking the
AASU activists and even the AGP
Ministers with the ULFA. Though
the AGP leadership denies any con-
nection with the extremist front,
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political observers and Intelligence
sources assefrt that the nexus among
the AASU, AGP and ULFA is com-
plete.”
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The paper further reports:

“This widespread belief has given
currency to @ new political joke in
Guwahati.”

Madam, what is the joke?

“The kurta-pyjama-clad AASU
activist in the morning becomes a
safari~clad leader in the after-noon
and a battlefield ULFA guerilla by
night. The joke cannot be for off the
mark. AASU leaders have been
regularly attending functions orga-
nised by ULFA.”

I am quoting the police officer who
has been quoted by the Press itself:

“The State Governmeni's reluc-
tance to move against the ULFA is
evidenty from its lack-lustre efforts
to trace the culprits.”

“Clearly the political will to check
the secessionist movement is lacking”
says the senior police officer. Now I
quote the “Indian Express® of Tues
day. the 17th April, 1990:

“What is needed is an anti-in-
surgency strategy which blends fir-
mness with a sensitive political ap
proach and which is devised and
irmplemented togethey by the Cen
tra] ang State Governments. TUn-
fortunately, even if the charge that
the State Government is soft onthe
ULF with whom a section of the
AGP and the All-Assam Students’
Union reportedly have close links

15 nof true...”

SHRI JAGESH DESAI (Maharash-
tra). Madam, on a point of order.
There is no person who is taking any
notes. And there is not officer also
of the Home Ministry taking notes.
This iy very serious.

SHRI KAMAL MORARKA (Rajas
tkan)- The Minister is presenht
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v
SHRI JAGESH DESAI. But he is
dozing. He is not taking notes.

SHRI KAMAL MORARKA. Ths
Minister iz present. You cannot say
the Minister is dozing and is not
taking notes. Everybody is listening

to the speech of Mr. Ghulam Naki
Azad,

SHR] V. GOPALSAMY (Tamil
Nadu): It is highly unfair on your
part, Mr. Jagesh Desai, to say that
you cannot make such statements.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
Anyway, I cannot ask the Minister
to take notes, The Minister is present.

That is all we are concerned with, It
is up to him.

SHR] KAMAL MORARKA. Every
word spoken by Mr. Azad is bemg
heard., we assure you. In fact, I have
a point to make. Mr. Jagesh Desai
hag disturbed wmy concentration ¢n
Mr, Ghulam Nazi Azad’s speech.

SHRI DIPEN GHOSH (West Ben-
gal): You shoulg not have interrup-
ted, Mr, Jagesh Desal

SHRI JAGESH DESAI. This is an
important subject and there are no
officerg also.

THE VICE-CHAIRMAN (SHRI.
MATI JAVYANTHI NATARAJAN):
I have already said that 1 cannot call
ypon the Minister to take notes, Now
let Mr. Azad continue with his
speech.

SHRI GHULAM NABI AZAD- 1
can leave ithese newspaper cuttings
with the Home Minister...

SHRI KAMAL MORARKA. All the
newspapers are available with him.

SHRI GHULAM NABI AZAD: TLet
me complete the quotation, the mrost
operative part: “There is no indica-
tion that the State Government mean
business.” this ig by the Indian Ex-
press. ““fn a large extent the lack of
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firmness and direction in itg approach
reflectg the drift in the adminisira-
tion caused by the running feuq bet-
ween the Chief Minister, Mr. P.K.
Mahanta, and his Home Minister
Phukan.” Thig is what is being caid
by the Indian Express, Then I quote
from the Assam Tribune of Tuesday,
the 5th April; “The main charge le-
velled against the Government is in-
competence ang inefficiency, nepoi-
ism and corruption, wasteful expen-
diture leading to financia] crunch, fail-
ure to maintain law ang order and
lately allowing extremist organisa-
tions like AASU to run a parallel Go-
vernment sustaining it by extortion
of money, indulging in murders and
foreibly collecting arms from licence-
holders”, The Assam Tribune further
seys, “If the ULF has already procureg
over a thousand guns, as is esfimated.
it is indeed a serious matter and the
stage hag clearly been reacheg when
the Centre will have to step in, how-
ever unpalatable it might be”.

Madam, I was quoting three diffe-
rent newspapers, Well, unfortunately,
none of these is a supporter of my
party. A few of the newspaperg are
very neutral, And T think the assess-
ment of the papergs was very, very
objective. So, keeping this in mind.
I would like to bring to the notice of
the Home Minister that he will have
to take some positive steps. The non-
Assamese businessmen are  under
great strain. Particularly after the
murder of Mr. Surenda Paul, the non-
Agsamese people are completely and
totally shaken, So it is not a question
of Assam only, Ag a far as the non-
Agsamese are concerned, people from
Gujarat are there, peaple from Ben-
gal are there, people from Rajasthan
are there and people from Bihar are
also there, and people from almost
half of Central India. People from all
arcas and all districts of eastern
States are working there, They are
very much demoralized, because. un-
fortunately they have lost business,
they have lost money and now they



193 Discussion on the work- [2 MAY 1990}

are losing their lives also. There is
nothing left with them, It ig most
unfortunate that the Cenral Gov-
ernment and the State Government
which is an important ally of the Ceii-
tral Government, the Janata Dal,, has
totally failed to protect the liveg of the
non-Assamese  people In” Assam.
Therefore, I would request the hon.
Home Minister to take some personai
interest,

DR. NAGEN SAKJIA (Assam). Ma-
dam, may I make only one point?

SOME HON. MEMBERS: No, no,
(Interruptions)

SHRI V., GOPALSAMY: why
you shouting?

AN HON. MEMBER: It is hig mai~
den speech.

SHRI GHULAM NABI AZAD:
Don’t bother about me, It might be
my maiden speech here, but I am
not that ‘maiden’... (Interruptions)
I have put in one decade in the other
House, (Interruptions)

DR NAGEN SAKIA. IT ~ is very
significant to make that point. A few
days back, the PCC-1 President Mr.
Hiteshwar Saikia, made a statement:
where he has stated that he doeg not
think that ULFA is anti-Cong. (In-
terruptions) . He says that the Con-
gress people cannot blame them for
all the killings, This statement prov-
es that even some €lemetrits of Con-
gress may be behind the extremist
activities in Assam.

are

SHRI GHULAM NABI AZAD.
Since I have not gone through the
statement of Mr. Saikia, T am mot

going to make any comment on this.
1t is for the Home Minister {o muke
an inquiry and just rise to the occa-
sion to protect the lives and property
of the non-Assamese in Assam.

As far ag Punjab is concerned, wril
I wag directly or indirectly connect-
ed With Punjab once as Minister of
State for Home Affairs at the Centro
Iwas in-charge of Punjab ang als»

ing oj the Ministry of
Home Affairs

for the implementation of Punjab Ac-
cord, And subsequently from the or-
ganisation side also, after I resigned
from the Ministry 1 was very much
connected with Punjab, So I know .a
Hitle bit about Punjab... (Interrup«.
tion) Gen-=ral Sahip wiil excuse me.

194

SARDAR JAGJIT SINGH AURO-
RA (Punjab). I only said. Non- 1mp}e-
mentation of the Accord.

SHR] GHUL AM NABI AZAD: Well
if Sant Longowa]l had survived, it
would have been the mogt gucecessful
accord ag far as I believe....

SARDAR JAGJIT SINGH AURO-
RA: Was it not the duty of the survi-
vors to see that it is implemented?

SHR] GHULAM NABI AZAD. Let
me speak on Punjab. Whenever we
talk of Punjab, the ruling party
would always come up with a state-
ment blaming the previous Govern-
ment, But whatl about the achieve-
ments of the previous Government?
It is very easy to  conde-
mn the working of the pre-
vious  Government. But I would
like you tg appreciate, if somebody
has the courage to come forward and
appreciate, the positive things which
werg done by the previons Govern-
ment. We took three initiatives. We
took the administrative initiativVe
We took the political initiative. We
took the economic initiative. Ag far as
the administrative inftiative is con-
earned, wWe had a strong admiinistra-
tive set-un. Wo deal* swith the terro-
rists strongly. Wo did not compromise
with the terrorists. We strengthened
the Police communisation system We
strengthenad the inteligence machi-
rery. The net result of toning up the
cdministration was thnrt hundreds of
ton hard.enre tervoris's were killed
and hundreds of tarroviets were nab-
bed  -Dozens of Guruwaras were
freed from the clutchey of terrorists
This is a hard faet.
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[Shri Ghulam Nabi Azad]
4.00 P.M. Bk &),

As far as political initiafive ig con-
cerned, we organised mass contact
programmes, I remember that in the
first six months of 1987 and the beg-
inning of 1988 the Congress itself or-
ganised more than 500 public meet-
ings under the mass contact progra-
mmes and I had the opportunity of
addressing as many ag 300 public me-
etings in Punjab, Today if somebedy
from the Janata Dal goes even for
one day, they are making a lost of
hue and cry about if. But I do not
find even a single public meeting be-
ing organised by the Janata Dal lea-
ders. I might say that even the pre-
sent Prime Minister did not visit
Punjabh even once gs long as he was
not the Prime Minister of the coun-
try. Do you feel that as long as they
were not in position, it was not the
duty of the Janata Dal to visit Pun-
jab even once? Well, forget it, While
you were not in position. you could
not go to Punjab. Now you are the
ruling party. Can the Janata Dal
Party cite even one example of hav-
ing organised even one public meet-
ing under the mass contact progra-
mme in any part of Punjab? Not a
single meeting has been organised in
any part of Punjab. We brought Hin-
dus and Sikhg together, If ther. s
ng communalism in Punjap today, it
is because of the efforts of the Con-
gress Party. 1 must also appreciate
the efforts made by the Leftist Par-
ties in Punjhab. We did not allow
Hindus and Sikhs to clash with each
other. Bui nothing was dohe by the
Janata Dal. We mobiliseq the people
of Punjab against terrorism, We built
up public opinion against the terro-
rists. T would like to say that the net
result was that the terrorists could not
communalise the situation in Punjab
and the terrorists could not get mas
sympathy in Punish as unfortunately
they have in Kashmir.

As far as economic initiative is
concerned, It has been a big tale.

Positive and concrete economic steps
wara falk.w in Puniah  Administrative
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steps were taken by the Administra-
tion. DPolitical steps were taken by
th: political] party. Economic steps
were also intiated by the Govern-
ment, The Kapurthala Coach Factory
worth Rs, 1200 crores, if I remember
correctly, was set up. Goindwal pa-
per factory was there. To improve
the power situation in Punjap we
gave liberal amount of money for
Ranjitsagar Dam. Patiala was selec-
teq for the Northern Cultural Centre.
‘We gave Rs. 140 crores for the drought
of 1987, We gave Rs, 100 crores for
the floods of 1988. We selected
almost 2000 boys from the border
districts of Punjab in the para-mili-
tary forces. I think more than half
a dozen sugar mills were opened in
different parts of Punjab. ‘That
was the will of the Government.
We were fighting on different fronts
to bring normalcy, 'The result was
that we could holg free elections Of
course, there wag some fear psycho-
sis. But we coulq hold elections in
Punjab. But what hag happened to-
day? (Interruptions) General Sahib
I am not yielding. It is not the ques-
tion whether we got two seatg or we
got one seat. In democracy you &are
supposed to lose and win, It ig not a
dictatorship. The question is whether
we could holg the electiong or not,
which you are not able to hold today.
You are giving a statement every se-
cong day that we will holg the elec-
tion. Somebody is saying from your
Government that we are holding the
election and another person is saying
that we are not holding the election.
You yourself do not know  where
the Puniab is. But 1 would like to
draw the attention of the Chair at the
moment towards the Punjab situa-
tion, What is happening there? As
far as the adhinistration is concern-
ed, there is no administration
at all. There is 1no will on
the part of the administration to
fight terrorism. Nobody, not even the
Prime Minister of this country has
categorically and openly condemned

tha terrorist activities of the terroris-
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ts in Punjab. In  a country where
the head of the Government does not
have the courage to condemn the ter-
rorists, how are yoy going to bring
down terrorism in that State? (In-
terruptions) As far ag the political in~-
initiative is concerned, as. I have alrea-
. dy said, we did not see, we did not
hear of even a single meeting that
has been organiseq in the name of
mass contact programme. No efforts
have been made t{o muster the pub-
lic opinion against terrorism except
one public meeting which was held
in Ludhiana wherg the Congress-was
invited by the Prime Ministey and
the Home Minister, ang the Deputy
Prime Minister of the same Govern:
ment said that the Congresg should
not participate. How wunfortunate it
is that the Prime Minister is inviting
a particular party to attend the pro-
gramme but the Deputy Prime Min-
aster says that they should not at-
tend, ang the Prime Minister does
not have the courage to gver-rule his
Deputy Prime Minister, Anq ultima-
tely we chose not {o participate.
Thig is the only one public program-
me in the past five months which
this Janata Dal Government has been
able tp organise in Punjab.

SHRI T.A. MOHAMMED SAQHY
(Tamil Nadu); It ig not Janata Dal
Government. It js National Front
Government,

SHRI GHULAM NABI AZAD: It
is National Front Government, Sp I
think, the topic is becoming very
hot. Since it is becoming very hot
and my friend has remindeg me
that it ig not a Janata Dal Govern-
ment but it is a National ¥Front Gov-
ernment and that means there arc
50 many political parties, this las
reminded me of one couplet... (In-
terruptions)

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
Don’t interrupt the speaker. Let him
sheak
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SHR1] GHULAM NABI AZAD:
Well, I had come to the Elders’
House. 1 was under the impression.
that it is a House of Elders and
there might be some sort of disci-
pline. But we had much discipline
in the Lower House. (Interruptions)
Well, T am also a Member of the
Hduse; you are not the only one.
Since he comes maybe from Andhra
Pradesh, I hope he can understand
Urdu, So, I am reciling one couple:

FETR-T-TavA F1 @ifat 0w AR
FIE @, e

g7 oTa t gen 43 &, AW Afqeat a0

2T N

F. Zm %Y 3@ s & fqu sAar
Tw & FTH A1 dF 59 g wa T
¥ed d& & @ AW 30 dwm A
ENT, W7 TgfT DEIST &0 qFd &1

It this ig the state of affairs of
Punjab, Madam, I think it is only
God who gan save the people of
Punjab and Punjab. We cannot eXx
cept anything more from this Gov-
ernment keeping in view the present
situation.

Ay F FWT F ATH AT A7
AT FEIT 1 AT % fafaeey

aET g\ G AT wST Far @ik
gn A W T wewE 3w
AMET FT TE T AR wae
¥ g W 0 oww §W ey 9=
aar ¥ wfed Y e and
aifadi FY g, T A 9y gd
§¥ W FWI FV ATy A F,
wfaw ot F At AT IR Az
faw ox st3 F0E fr aw Dfeaw
AEE  FT I5E & g, sga
[raty sS4t g3 | K wrMar g fE
AT OWMOE F agg ATy qwy av
Tg AR FNT s TEY § ATam
a & garar 3 f& FWAT Y Tream
ars ® OTE ¥ 1947 ¥ Fww
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e Hoar, wifad doar, afafedr
qUET ITE 14 ANEY sig wfaEIw
glar a7 Wy g 9y 1 wifu-
A F A AT, BT ¥ grat
gt & sifscarwm ¥ A9 SR
F 1 FfFr sud w9 @ =R
J-TF AT 47 & 05 qa <ant gaar 59
QN A org gfanie =g ¥, AT gEY
o ASgE  UST gL A7 | Ary
it W FE ¥ oma 3o F0E
F atq H PRI A H wIan g fw
g ®wa &1 g Aify o @i iy
Fv qifafera TNl @ 5 40
qrq G S4e g BTEIE $Y O
gzay agt fear, favew w81 far)
afes =i frafs gus W F7
a1 Fag &, 9 & HoHT A5g WY
gaAtar g 1 oAw 98 @fsq | amaE
FET & &R W, Fgl wEY ¥
mifaai w1 g, qe iy, dagn
¥ gar W § WR wwE ¥
FT gat &...... gw aig §

iy ,ty

the wrong policieg of the Government,

weak Government at the Centre and
the BJP-Janatg Dal alliance. ‘These

are the three basic reasons for fhe
present situation.

g & UF-UF FTATE

wrong policies of the Government,
number one, dissolution of the
Assembly.

i § fesfiaws e aded #
Ay FEAT §, wF 5 Ay fe-
stere gl g o, 977 $EOT Y
ST w TE i & I
A AT AT 1 AT Wi AT W3R

df Iak Gz an fatEe dF 9,
arefisi 1 9Th ¥, s | Afe
e aqid AE o

not even vnce not eveh five thousand
people could get together,

FAT &I ¥ 1T guw 22 Wi &
q% WE  wagear &7 G R oary
gards fFar g1 & 99% 4w ow
g arg 9 R oam vr@aa'?;'tr FY
orEl ST WIS 1953 & 9 g T
Ff  cafemrzz oY, g6 ad ad e,
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to bring them round the corner, that
theit place is- in the mainstream. and
we brought them in the mainstresm
and' we gave them the power,

ST W 1953 F A AT JAET §
NAT FG F i@ QWM AT gEA
HEdw - % wran, 95g feEara wv
AT SR TN N JHIT & qganiy. -
FATAT, WERT Al Ay °wg fawarw

@At fo g dmedm § wd E
afer  faw Fag  TEAT & B
festied &< & 4t Y @ AR
¥ os ¥ 25 &M & 8 INHT
{wx famars g st 6 sw‘r EC)
wwo 4 gz faoww W) oew
awdfhes & 29 g g:t. gam T
aqt ¥ Wy a7 F1E §aT "E) fAvar
W T gt fa furann T e
AT JuAE FimS F Wig fany w9
& 4 arr S zo¥ i iy i}
geie WY ST IITAT YT nE ATy
WHE FHEAT | AT AHE gIH T OF

HTT0N f@ﬂﬂv‘fmﬁ WS WHTET AT |

This is a hard fact. You may agree
or not. (Interruptions) I will come
to that part also. You can tell your
colleague, whoever is going to speak
next. Let him reply, Why do wyou
bother yourself? The second reason
is. not taking the local political
parties into confidence.

woona # gfvm & A DAV H
sT we Fwr o oara meh o 2
ferdezfom 3, a1 Mer T, avgd
atq &®IA gl g | afww, a0 A
foed 1= =&y ¥ wwh § o
Fgaat & 7 FEi 103 e QA
AUT E, M S@WIT § 397 5@ &
atT F & 1 FU WY A Far
and ¥ R v oawg & @A ¥
7 utw wgw § BRE o @y ¥
iRy & qi| mVE D Mo wiEw
AT Y wwAn SRy fradr
qidf wrw ace  uifefess ordd o
gay g fafaceT amgs ar aE|s
q arg # ? Y ¥ & e g%
s DK W & WEI g8 MIT
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srﬁ q‘rfafaaﬁa ¥ g3
(gar g, fragarg

Zady ﬁﬂﬁ

AR
g8 ?

SHRI JAGESH DESAL. Political
parties have become irrelevant, This
is what Mr, Jagmohan said.

| AHT RS KR © 5T g0 qgl
Enamd ®ag g gifafesa aidfs &
q e TAAT F avq 77 | gAA 9Bt

EIRE BT 2:41 q;ﬁm«.a RIECE (i A
He said they are irrelevant, He was
not prepared to talk to them.
fee fawg arg 77 7 aar maw agf
% 28 IffIm e FY 7 A TN
31 B WA wign w4 3w gfae
Fid FAAE | R HEN A Bt )
FiEs § @g &0 a1 segia agl &
R 9% uEn  wEY g4 1 gew
34 g 5 S fawra gfaaey €,
BAAT ST AT WMATIHNY § INg
il F1av rs';gﬁ Tl AH gAd A

#Arew A8l | gE &3 i A R

HET oReE ¥ YR W ad afme
I‘hey take active part in political
activities,

FAT HI9H SHH aa 1 7 gl

rﬁsﬁw " Tudw Ad 3
ar & gqear § f& Aar 4w afaay
MT FEFT § HIAIT FT KIAAT &9
ST @ & 7 afufera wds geR@-
dz g it §, [EAEAOT &7 KO
9T UER am W €, SAST mar-
37 W & | fgd arg,
g zH fa¥y @ ;W wW F

because the administration hag not
taken the local people into confidence,

You have not taken the local politi-’

cal parties into confidence, Yau have
not taken the Jocal organisations into
confidence. You are not taking the
local administration into confidence.
How the hell are you going to decide
things? You are living in a fool’s
peradise. Let me tell you.

|

- Still you have
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gsfufhedas ¥ &1w § wie V0T
0 P MAAT SqUIgd  uiEy - e

W g™ g AF  USqIEe}
& WIETE 9 §E F W T g |
e FEh W st wWigER §,
ATWY AT W HigE  WigEy ¢
You have five Director-Generals of
Police. All of them zre ouisiders,
The core group consists only of out:
siders. You have the Governor, his
three Advisers gnd the five Directnrs-

Generals of Police. The Governnr is
an outsider, Mr. Ved Marwah is an

¥
q

outsider, Mr. Jamil Qureshi is an
outsider. The third Adviser, Mr.
Gupta, is also an outsider, All the

Director-Generals of Police are also
outsiders, The Director-General of
Police, Mr. Saxena, is an outsider, The
Director-General of Police. (Law and
Order), Mr, M. N. Sabharwal, is an
outsider, The Director-General of
Police (C.I.D.), Mr, Amar Kapur, is
an outsider The Director-Genera] of
Palice (B.S.F.), Mr. Ashok Patel, is
an outsider., The Director-General of
Police (C.R.P), Mr. D. D. Gupta,
is an outsider. Do you have g single
person from the Valley? How ave
vyou going to solve the problem? This
ig unheard of. If I tell these bunch
of people to go to Lucknow and
decide the fate of U.P., are they
gompetent enough to do that? They
are not. ‘What abqut the local  ad-
minigtration? You have not taken a
single local officer into copfidence.
the courage to say
that you are got.getting the support
of the loeca] administration. If this
is the state of affairs, you will not
get the support of the local offieers.
Why should you get? They are
nowhere in the policy making they
are nowhere in the decision making.

Now, rccently two Inspector-Glene-
rals have been promoted by super-
seding others. -If you did not have
the two Director-Generals you could
have appointed or upgraded at least
two.local officers, .whether they were
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"'Hindus or Muslims, I wold not have
‘minded. But what has happened;
My, Sabharwal, Mr, Kapoor, who were
both Inspector-Generals superseded
Mr. O. N. Kaul and Mr. Abdul
Rehman Nanda, one Kashmiri Pandit
and the other Kashmiri Muslim, and
they are appointed over the head of
these two docal people and still you
want the cooperation of the local ad-
ministration.

SHRI ASHISH SEN (West Bengal):
You are inciting communalism by
using thig forum,

SHRI GHULAM NAB] AZAD: Do
not put things in my mouth, Please
sit down. (Interruptions).

SHR1 ASHISH SEN: While men-
tioning these things you are inciling
communalism. (Interruptions),

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTH] NATARAJAN):
Please sit down. Kindly resume your
seat. (Interruptions). Don't inter-
rupt the speaker.

SHRI GHULAM NABI AZAD: Do
not {ry to put the things in my
mouth, We know what are you up
ta. (Interruptions).

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
Please, do not interrupt the speaker,
Kindly sit down,

SHRI SUNI. BASU RAY (West
Bengal): You should speak to the

Chair, You cannot command the
House.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTH; NATARAJAN):
Please let him continye his speech.
He did not say anything that was
unparliamentary and if there is any-
thing like that...

SHRI SUNIL BASU RAY: It is not
a question of using wnparliamentary
words. When he talked about Hindus,
that meams he wantg to incite com-
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munal €eelings through this forum.
(Interruptions)

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATRAJAN): 1
request all the Members to address
the Chair.

SHRI K. G. MAHESWARAPPA
(Karnataka): You are always going
outside Kashmir,

SHR] GHULAM NABI AZAD:
Well, I will send this bunch of ad-
ministrators to your State and let me
see what you do, I will request the
Prime Minister to send the same
bunch of officers to your State and
then let us see where you stand.

Now the houses ot fwo local SPs,
Abdul Majid Khan gnd Khalid, were

‘raided in the last wegk. If you are

raiding the houses of the senior IPS
officers, if you do not have confidence
in them, how can you take their
confidence? This is a hard fact. Can
somebody raid the house of a Police
Superintendent and then seek co-
operation from him?

Now, let me tell this for the sake
of my BJP friends. I heard through
the papers that it was said in the Lok
Sabha, and also yesterday the Home
Minister was gaying, that 70 terrorists
were released by the. previous Go-
vernment, Yes, [ would like that an
enquiry should pe conducted ynder
the chairmanship of a sitting Supreme

" Court Judge to find out on whose

advice they were released and they
should be taken to task. Again, my
BJP friendg will he swrprised 'and
will be up in arms, It was Mr. Kapur
and Mr. Sabharwal, who were 1Gs,
C.I.D., and Mr, Bhutani, who was
the Adviser to the Chief Minister for
security on whose written recommen-
dations to the Chief Minister, they
were released, And both of them
were promoted from I.G. to D.G.P,
Yet the Congress and the WNational
Conference are being abused for re-
leasing them! Do you know some-
thing about it, Mr., Home Minister?
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W AT WG (ST
v&n) : ag &l g !

st qwm A wwE oAl
AR T

st foweT aw (Wwed SEw)
Ng & PG KW

ey ™ RS WIS AL
qarai Fq, FWa §F 70 AW W
Brer, HFE el 3 Bl dfed
® qqtar g fm grfxa ®\ TqweR A
g7 | faafl W-3ad 9l O
gaFt TAAT I niEos o A o0 T
fesm sz wifaat Fmaa 3. iy avFTY
Ft 9z d & Fg ¥ gl AR
g

FINT &l T wATEE T &4
qaat 41 72 & f% a3 agAw Wl
g1 oug Al miaw &y pde; f3Te
w0 QAT QU FT SEF g
5 IR @ fa 88T 1 &FA
QURC F FAAT JW A TR FT
aa¢ fzgeia & FF A WA
FaFT m{ FHIT ¥ g3 2, SHT
ayl TiEpesa ¥ 93t & | S@aa
F AR &, 79 USAA Tid: AT
qar ¥, wifEety A ferd i
fs a8 a¥8d H qia g1 A FT T
gfaard & a1 Wy FUF WG |
Al oifgeata xT #AEe 490 i
mmi & fz ag gwdar & fy &%
sfgardt & W T gwa qyTar F1
gRal & ! oFr uSE aiedi F wled
Y, #77 &i%q ¥ AT W ag ) YAl

o ? Ag & &gar A FAa &
wigd ¥ S0 A ¥ W AR
a T3 il ¥ TR afew £ %
gAd a%% 8 R 9@ G Y g
= wuw B 4 fx g4t aww &9
Tz #itfy 4 eur swdi gd whe
1 A1F TH 4 AT AgHE T @A
ud 3% fgalsg 91 MT |l a&
oF B ar wifgsar 1 Sfew ae
giffeqta &1 WRRE W7 aq0 &,

ing of the Ministry of
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yifsdgra & afaq a3 & a
g ATGH) FANC AT FT A@HT
g &1 3 1A g fx fom atglR Ay
ouRl el agr & St duifedt &
Azl amd: § a3 @ ahsair 31
3T qxEal 9, I AW
idfon FT FiT gxlaal W0 | WA
FWIT § I8 Blald W & I8 o
s #E ¥ ¥9 Isg § fu R
FHATT T FMET qT@IE FHD N
AN FI  AFAT @ W 1.9
qr, T mWFEE | T H 1947
AR W 6 AL9.DL g
T 370 F G@H FE F f*q FgdT
@ | ST a4 EWIR &0, qLF.
qr. 9T ‘ﬂi’iﬂ"?ﬁ HYTT FT [ AT
¥ 7g ngamm A f& 5 1. .q%
wiE wgl An &, feer 9@ @
&Y SR T BT vy FALF
wgawr far, siAar g8 S| .97,
¥ Wiw & @A Awr, qT FWIX X
aim # Ry g § 40 ww §
T 370 F wH @D A g ofy
TAHT N ﬁrt W, & aga e
) T M GG At e §
AN AT T BT | W@ A
FYTA | ST f@"ﬁ’:\%a‘ﬁﬁ’ %%d § 1%
fugett wem1T 7 fewa wwaTT frar a7 |
Let me tell you, Mr, Gandhi's period
wag the golden period for the .defenee
of this country. ... (Interruptions)..:
Yes, I repeat it, I repeat it and I
repeat it. (. (Inferruptions). , 1
wag the golden period..
tions) ...
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.(Interrup;
TiE e F aAy § fewa
AT FENMRFAT §HT- 7R H 7
FEIX FTT g oA4T, AT H@ 9
g AT § AT, Y awm 11
ER AT § T WL G &
13,600 FTT g wam

it ngtw gAts AR

. EHIER
gE | ’
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UL G ST T (SR L E T Ly
T aca T 9T # €F W AR WMl
%nfng Giw WA g‘r T AGET
FHIGA G arAl BT AW g@q §C
(emFaT™ )

Tlo WAIFY TIOTT (IAT 924 ) :
T 9T @ AT TAIWT ST B
g fags1 ws @ swdr &, gAS)
AL FA1F & A8 AT ar T
A SIOqT | ZRET AW™E 0§ i<
war foar &1 287 % g9 9T AN A
g9 ¥ d8 &, g1 nw fagr awm
F AT ¥ AR AT IT T TM
gl 1 USIE e § 13,600 T
fewa a1 gxg & fear S 5 gt
AT F 97 GF9 ¥4 ygd | §
Gigal § A fRe oY fewn guz o
T HF A HA F TR g7, FET 9T
I AFT SAQT 9, FF 9T IR X
K9, W aiwr w0 osq fewa
fafacdl &7 wen 9T gqga gar oA
Iq FFF wqg 9?7

oY andie 9T |G ¢ [T
YT H Y AT F WG A0

A A A @ - AR W,
TE g9 AW wEERd & F 9,
ST ¥ FAFAT g1 WG, FAsr |
TR g Wl ECRETC

O ECEE ) A O
You were not bothered about the

people of this country,  ggT &9
§ @ ¥ qAUT H gl
Tgr,  wg WoEegm W ogar  ug,

g WA H gAT aqr, qAE U
qqE Wiar, agr sl qiEt ¥ oS
AT geAT ¥ g qudr gE v H
TIAE F WA FH, 1A Fr
CESU CIC A O 1 S e e
T QG F AR BT TEFIAWM BT
R ¥, 5A ¥ TEF &l G FAU T
@ A, ArAw AT FET AR A
WY, quT F OGNS RHART iszra
F T F W A1 7@ AT WA
e & 5 3T R @ e

ET I CTE T L L ]

Home Afjairs

F¢ foal « g agaee ofanr ®
=87 T, greT anwee ufar § adt v
FIG F R T QN IW @@
qE T eﬁr avmlg & vas & fag
£, ... (sudqg™) groT weEw oft-
qra = ﬂ.q & 1 afegm Fr fwan
zrrq-?f & q5q ¢ DEF fERgERR B
aaT % ale Ao g A, SR
g7 AmEr fedn ave #lg @@l of
gt a1 ® dyagt 3 v fadeiew @
w4 foa 2w ] fag wEar 38
faa® ¥ 9w o4 & F fgaT w1
QLT wATN & wifaq 2l § |

S § @ ated (ST 9g4) ¢
7, fad fagtar fa¥ Wir g

s IR aa‘f slstts : fehg o
gl @ ard, ‘e’ FEd o
w7 ol g & “afw) Fan
Fegt-t7 #1 q0I i | R EACE |
g | TRl AT gAT TR gareY
¥ B9l 45 1A & #T0, T el
F AT & gIenger fedy wiEAt
zdua ¥ AR T U@ T o RSN
q {ogar gum 3wl 40 a9f @ A
T |

?{
q

ug widd 1 goHIT g fa ST
% waddz q ug wgnm fewr e
feneata #r ®¥® &7 wgEaT &
arfyn 1 ug fegeat F et ot
ey A ug wenw fFar fx Faa
Fidg & wwiy MY fegew &y
W GTeF@ T WEE ¥ wFal g

SHRI ASHIS SEN: Madam, I only
want to know what we are discus-
sing, Defence or Home Affairs,

At Aty A wlag : F a0 7y
gl AgAT § faﬁ v fede & a9
WY MR w4 A Al wY
foary & fm(r, DO HEAIE By
fortd & fay & £ THE FT Q@
g afym gw f!ﬁen:r & ST F
TG A A I |
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Sigh s fegiala @ wiawdE a6l

adta g, Wl AF gt aedl ol
afadl qar nfrqadl ot wigetRd s
9 CEifadin &1 Aqu ¥ 9g ago fea
1 faan g ! T Al ATy mn«.y
AR HIT | ITOH q@ ¥ TS

 (eAaw) TR, FH WA O} IEF
f‘aq ML ARG 1 gY wad( THaAY
®r gl fourd & 1w ¥ gt ww
T qage &1 27 adl a=w @
1T 147 Al | zaF fag ga wfwear
g 84 awdE™ Tfeﬁr{ gz fwaw
73 A Al | A off 3o guW TE
W wag # E W 47 @ AW A
g My AT s oA awd g, ..
(eTaEA)

dagT qd & & ferwa & fw
9.9, 8/l Wk A AW I3
Al HT AT E 1 up 9MET T FT

——

“gm wTg Wi W@ E Ay gy A1 & AwArw,
F Fed W FIW & ar 947 agl gar

nloaT a7 38 2ax § f& ot w=ar
g 2 ar qfaEr, us 9w ﬂ”f tﬂ
A%, (v9) W gl &7 £1.F

AFT T W@ § T fE @ &’i‘é -{a

¥ froga QYmat £\ fwesit 7 wad
g fo gw auurdr §)
ot fefvawa Yag (Fazrr) © Fmaa

FYeHT |

o A qd AlqQle o qrE, gl
ANAT FFAER WAL gL A1 qwar g
aifas & + WY wrggr ! S G gan,
wata § T #41 g1 wer g, 6 am
7g ¢ A vriarf{ar U ATYE
IEH AE] QWAAT § A oIS fegacs
FHTW T fagaze zizem & wré
PIT FT AIRT qg‘r awsrd%u

ifm gare At ¥ oA %
arg Fdmid AF fxar & 9 o
w1} § guaAT 3 f5 9% awiR aaw
% fag § da1 37 € 1 S9 a5 ew

3
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arslssr ¥ @Ig FWWIEa ;;r:_r\""r ?,';'J.’:T,

A g T /W F WIS #ERUs
Maes zrew Aoz dn F g
§, 34 Bw F 41T § w1 gda%
Fr &gl Agr EW, 99 aw
TR TealaRz A garReiE@R
Agl Anh, a5 Adde ar  TET @,
ngtfadis auaT asdl Qa1

¥ a9y 91U 3w 9@ A faded
genl g rof 39 fawad g
AT G A FE gw‘t mfear dav
A @, afeq w3 AndC w0 M
@g:r% Al BE W@l g | BT HOHT
aqqm FW 9T @ WET 1 omed
5 Tw qal wiHal adtar, fE farg
WigW F) WY am FAR FT W
THAHTT AEal ot aaaw FAW &1
g wadl & g R, AL
wqig Jr@ar arger eard & & 7 AqA-
A WIFAT F AT el gm & Wrs
g]’a glaulq fegsd & | sa - gREye
oM, q 9§ S A wql
1-'{ agr fq, ¥ za & qu #F SYeT,
MECA (I IR A1 3, adify waw-
qmEl & TiE atfzq q, e o Fodio
alr 8 ® 4 f5 § wefag o
& =@En smage T AT Fl
#sl & 1 Al wEdl v Faws aanar
WT I aglT data # aa g,
ar g uwm g M

W™ @ ar fwedr wwfre @
f& 3 °29 FT gl ™ T5q A
wnit & gig § g foad agndr iag-
afeen @ famma & 5@ § v @
R W Iw F mgaferan @, 43
T I A i FREwqe dumse
LT G GH 7 oW qed § 1%
T gfem o 3 ot ol dze
# 4%, AT agfpdl i agay &
AT Arq w¢, M Ak fag weg
F | o7 98 wafpa adf ¢
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(e

[&ﬂ' i«m A T

nlg IRy § f5 Al ofi o
a7 I fograrg #@& e grfas 571
gar 4 @ wsat & 1. %8 qw W
fgrg §+TaT § | Jaxl yaTw WA
78 4.9, & wigdl & W eIar
ot 1 & @y awr 99 wradi farg
FEEATE & T FT [T § AT
gAY Fr.F .47, qigdl @ §1% ;9%
gl vdr M 1 5 72 @Y afwars
T ®WiGa & S @l %80 @r, wAfEA
zo% AR | agh & Cegsl | Ao
ga W Al Ad gA o

ats A T4 qv =1 ferg @A
&, A13 st T8 2 1 qaadly At
< g ofs7 go faJdy e, §9
Wdtfag ey god aedde & fag,
g &40 F fag weg qwUE FT
g1 & o o miar =ifgg 1 S
fzgrald & @ad a3 goma £, 8 W
s ¥ 1 oM fagea w0 agk asr
gWA g aifpeara—1947 & AT
ald ax oifpEala ¥ ol & AEewEl
®Y TATE FF Y AW A, 7AW
@i am fegry & sifoa 1 AT
gl wEifd gwafad ¥ diw A
agi ¥ gamwiAl x afa ws AR
watg dar frar Argdsi g ©
g7 B mFAWE ¥ affgtardr a9
aifpsatdl A9 B W @ SAE
qf) faeard arfetara 9T @

§ oTa @ @zT F U FAT
wigar g & wifEEqa sodr WA S®
gy wz arfpsard F W F3, FUH
£ 3@ 7, aMfsals 1 <@ & |
fzgeaT4 & daawEl # pqA @A
FG7T TC@T 2 | a8 18 gifaw 3 fE
gg AT gF W awd %, ag A
gifaa E f& od wgs A N T
asd ¥ nifge 3w atge & A& &
gark wi§ et & & wig ag fergam
fa &, 3998 3@ ald *& wodr A
qAaT axd & | &R TR F WAl
#2A a% Fagl 72% AT =es § |

!

’Discumion on the work- [ RAJYA SABHA | ing of the Ministry of 212

Home Affairs

dffm Tad Wiy & 7 DeFoffio
Al F W agANT ww®Ar g
a9 W femware & Ra a@ @),
am W aifsenfEl & @ ogme
AgF &1, mm W a1 afsa ad %
My Y-y @hNFT ama gy, oF-
¥ AT ATy F, OO | W
T o fegeam a1 ARy # aag
ams W1 4¢ avf ¥ w1 @a @
W §gn K9 ¥ fgaw
Agl € | @ W0 ¥ mIw, «dd
H g% gy &, g% afe ) wwr
¥ oy # g% & Afew Afge 3
o, wife@s ¥ @ owd |
feqrate & Regol =i wwmmd
#1 TN 9 9§ FT IA g5A & WIAA
@ a8 amafes g1

(37 wwafs dsEa )

@t aw fEgmm ¥ fegEl wR
qEantal #1, gt F gew AR
fafeas =7 sl ot =g a2 fegmam
w1 TEAfE F@I Wiy &, n9 g
fXa mar & FFag aawd =Qar |
B AT A T §, AR AW GEA
g & fo w9 S+§ d9g® a1 @
¥ fou swRr & fergeam &) @ouAT
LM 43T &7 T AW FI ARET Saar
Tt us ud ferEam ®) awwer
5T @@ &, few gn v ol a@
fgrgeaTa &1 Temar o=y § | gd war
fergmamw @8 =nfgw | g% ag fegeaw
wifey fausr oe wig ferg @ W
el wig mwawaw g 1 Afew @
W AT WG SFar 1 & mEy
arar fergeam agl aIrd g, T Har
fergear =gy 81 & arar wrgar g
fa sy fergearn =€ =@, @ atEl
Jret =5ANT | Y forgrata & At A7
FiEAT wRA & ag fegwlm ¥ 99
& a8 gw §)1 gnmrelen fergea
wei widl &1 frgEam, gnawr g
gfeq SatgR Wi Tew &7 fegEam
gaar afge gfawr i @ fevgear,
fsay nud Shas 71 gism feegEatm
& oW &) ueAT WY weEar & fag
fear | g nawr Wy fesglR A9R
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S

s wr gfesry fnr fgrgmEaTg
wRAT F faw, s w7 e iar

a8 mware At fBoFgr #
2q fgrgEam & g gad fwar ar

ST AW gigmA, TN, IRT B

AT H a2l gar § I 36 fegEam

F far #7 asg oy | (swwew)

T T Y 7 Y fgegeata &, a8 SAwY Al
when 1 talk of Indira Gandhi and
Pandit ¥awaharla] Nehru, he is part
of that, But unfortunately none of
your leaders have that privilege. They
have ceme from another category.
... (Interrupticms) ... They Lave come
from the category against whom we
have htween fighting all along and
this iy also most unfortunate.
oAy § gE wew ¥ g oy

FTW E f& ot gy fegmam

THRIT AV HGEIT &1 BEAR  EAT

g, ftrgeam & wadaar &1 W

WA g, 3% 7g wifgarfy # g9

F JIF BT T FAMEI FAT 0T

NI ¥ T wg g F-
s &Y &% Q@ femgea @ Adl

RAT WX 97 a6 48 GHT AT
SAaT g ¥ gl ¥ WWIT HI
¥ foie Fe@ & |2 q9 3%

W ¥ § usTl WX n@Ed AE @

T 1w § o Dw oA qar

BelT 9T %33 gu fa %@ 9

ST @y 1 R/ FEF FEaT F;

a8 7 feqr 94T 9T, 9g AAT ATIHY

RTAFIY Y, A Y, TS HAGISF, AT

AW AwrS 3 "l ¥, AH R

g fy @ am fafreT @ am
O % 7f), 7F wrqm @ IEA

qgTR WE & grq w7 a7 Ag, Afeq

¥ o faeyerx medt #7 agg §
TR &%a ¥ wgar g,0 A wAtew

¥ o@g.f. ¥ gfase va.w,

araAny § sasar ¥ ag # i,

FIRY T F W ¥ og@w W
Tnfcas wTr & 5 Agh

I want a categorical statement on this
and T am saying this with full avtho-
rity ay my command that he tele-
phoney him at Calcutta and the BJP
President told him, ‘be tough, don’t
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compromise’, Should I not hold Mr,
I, K. Advani the culprit for the
murder of Mr, Khera and the Vice-
Chancellor? (Interruptions) .

SOME HON’BLE MEMBERS: How
are you saying that?

SHRI GHULAM NABI AZAD: I am
saying this with authority. Let him
contradict it. Let both of them con.
tradict it. (Interruptions).

SHRI V. GOPALSAMY: How can
you speak like that?

SHRI GHULAM NABI AZAD: 1 am
saying, let Mr. L. K. Advani and
Mr, George Fernandes contradiet it.. ..

(Pw=ma) vz @ WIq FT 8T
WE AR EE dar G W R
e F1 F41 g 7

SHRI V. GOPALSAMY: Mr,
Ghulam Nabi Azad, Mr Advani is in
the cther House. What are you talk-
ing? (Interruption),

SHRI GHULAM NABI AZAD:
This is not a gquestion of talking, my
dear friend. I am just saying whether
this Government is being run by Mr,
V. P. Singh or Mr. L.. K. Advani?
How did the Union Minister telephone
the BJP President gt Caleutta and ask
what steps he should take in nego-
tiating with the terrorists and whe-
ther he should negotiate with them
as far as the question of release of Mr.
Khera and the Vice-Chancellor is con-
cerned, Mr. Advani told him, “be
tough and don’t negotiate”. This is
what I want to tell you (Interrup.-
ticens) .. This is none of your busi-
ness, You tell both of them to con-
tradict it. (Interruptions).

SHRI DIGVIJAY SINGH: How did
you listen to this talk? You must
tell us. (Interruption). 1t is wyour
duty to prove it because you are say-
ing it,

SHRI P, SHIV SHANKER (Guia-
rat): You must admire his resource-
fulness to get this information,
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SHE; GHULAM NAB] AZAD: If
you ate eg- incapable that you do -not
kiow this how can we help it?2 (In-

terruptivns)’, T1 HT H, H 273?% fagen wEl

AT ®TF SATT EW A GBI K16,

WL 9g T F7 CHIT, “HYOTAT HEA
& A WAy uaigs W W & @ar
H @ g ST T W R URAT,
HEEA 7§ BFGT ¢ | TE TG & HiF
# fer FaTdA AIHT BN 3337
FLAT B

.. DR, NARREDDY THULASI
"REDDY (Andhra Pradsh). Madam, I
am giing to speak in  Telugu.

*Madan, Deputy Chairperson, we are
discussing the most important pro-
blem; peace and secutity of the people
of our country constituting 1/6th of
the wo.ld’s population I our De-’
. mocratj: country no other Home
Ministryr faced all these  problems
which ‘he present Home Ministry is
facing. Excepting 3 years, almost 40
. years a‘ter Independence Congress has
been riling our country ag if it was
4ts mor.opoly. They are the cause of
all there problems. Adding to the
_ problems our nieighbour Pakistan is
- busy w:th anti-India propaganda only
to dives t the attention of their people
from the political instability in that
country and failures of the Pakistani
political leaders angd also to counter-
act the vriticism of the Chief Minister
of Punjub ie, Sindh-Pakistan, Nawaz
Sharif sgainst Benazir Government.
Pakistar. is not only organising train-
ing camys for Kashmir Militants but
alsp sup.porting them with financial
assistante and arms and amuniiions.
Thus thw interference of Pakistan in
our inlernal affairs has further wor-
sen-ed thie Kashmir problem. So today
""India iy like a ball of fire. * We-can-
" not say when it will explode.

Madata, Kashmir problem ha; not
arisen over-night. Fop six or seven

original

*English translation of the
speech in Telugu,

' by these secessionis!s,
- cious ‘day like the Independence Day
the people of Kashmir in protest re-

“and rernain in the dark.

- problem of Kashmir

-Pakistani a<ents.
-gituation. The Zamsay

Home Affairs

years Kashmir has become. an abode
of secessionists and extremists.

On August 15, 1983 the secessionistg
hoisted Pakxstam National Flag in
Srinagar. In the cricket match play-
‘ed in Srinagar in October, 1983 het-
ween India and West Indies, our
Indian players were booed and jeered
On an auspi-

mained in black out. On the fivst
‘death anniversay ©of Gen. Zia-ul-
Haque the whole of Kashmir observ-
ed bandh, As per the orders of the

‘secessionists even the Ministers of the

switch off their lights
Thls is a
problem inherited Dby the National
Front Government from the Con-

State had to

-gress regime. Who is responsible for

this state of affairs?

The Indian army which wag wel-
comeq and greeted in 1947 for driving
away’ the Pak forces is now treated
with hostility. I request the Govern

ment to look intp this situation. As

there are many reasons for Karna’s
death, so are many reasons for Kﬂqh
mir problem, A

" Kashmir people developed a hosiile
artittide towards 1Indians. The way
Indian ‘Government is tackling the
is faulty. The
National leaderg failed to fulfil  the
hopes and  aspirations of Kashmir
people. The Kashmir Valley ig a
paradise on  earth but the common
man’s life there is a hell. Croreg of

"vupees were allocateq for the develop-

ment of the Kashmir Valley but practi-

cally there was hardly any develop-

ment. Politically influential people
and immoral people were benefited.
Unemployment increased. Dissatisfac-
tion' crept in. They were not satisfied
Witp the ruling party but had no other

‘alternate pohtlca1 power on which they
- coulq depend, So there wes a vacuum.

This was s boon to secessionists and
Tey exploited the
at Islam brain

washed the younger generations to
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make them believe that Kashmir is a
separate nation and should therefore
be separateg from India. Ag long as
Sheikh Abdullah was alive secessio-
nists could not play their games. But
today the problem  of Kashmir has
raised its ugly head only because
Sheikh  Abdullab’g son after his
father’s death showed much more
interest. on foreign tourg and opportu-
nistic politics than on the law and
order problem and welfare of the
country. Hence there are social.
political, economic  and historical
reasons Lehind the Kashmir problem.

(Speech not concluded)
5,00 .M.

THE DEPUTY CHATRMAN: At 5 o
clock, the Minister of External Affairs
ig to make a statement. If you finish
your speech within jive minutes, I
will allow; otherwise you can speak
tomorrow,

DR. NARREDDY THULASI REDDY:
1 will speak tomorrow, Madam,

THE DEPUTY CHAIRMAN: The
Minister of External Affairs to meke
q statement.

STATEMENT BY MINISTER

Talks between roreign Ministers eof
¥ndia and Pakistan at New York

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI 1. K. GUJRAL);
Madam, Honourable Members  are
aware that I visited New York from
the 22nd tc the 26th April, 1990 to
participate in the Special Session of
the UN General Assembly devoted to
International Economic  Cooperation
and in the Non-aligned Foreign Minis-
ters’ meeting connected with this
Special Session. I hag extensive dis-
cussiong with my counterparts from a
large number of countries during my
stay in New York,

[2 MAY
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The background tp the meeting with
Pakistan Foreign  Minister was the
tensions. and. aberrations. created in.
Inde-Pak relations due to Pakistap’s
involvement generating extremism and:
viglence in Jammu  and, Kashmir.
Cespite Pakistan’s obdurate attitude on
this issue, the Government of Ingdia
haq kept lines of communication open
with autharities in Pakistan to avoid
confrontation and to resuscitate the
process of normalisation and stahility
in. Indo-Pak relations,

In conformity with India’s commit-
ment to conduct relations with Pakis-
tan ip the Spirit of bilateralism
inherent in the Simla Agreement, 1
took advantage of my visit to New
York to have a detailed exchange of
views with the Foreign Minister of
Pakistan Sahabzada Yakub Khan on
the 25th April, 1999,

During the course of this meeting I
reiterated that Pakistan’s continued
intervention in Jammu and Kashmir
and its support and encouragement to
terrorism there was not conducive to
maintenance of peace in our region
and that such an approach would be
detrimental to Indo-Pak relations, I
stressed ‘that adventurist brinkman-
ship en the ©part of Pakistan in
relation to Jammy ang Kashmir
might generate unpredictable events
which might become uncontrollable.

£ 1 told him that since our last
meeting, in January of this  year,
instead «of listening to my advice for
restraint.  Pakistan had stepped up
interventionist actions in the Punjab
fand Kieshmir thpough tdaining and
supply of arms to subversives and
incitement to vielence. ‘Belligerent
and inflammatory rhetoric exhorting
people to resort to arms was heing
indulged in at very responsible
poftical leveld Calis for a ‘Thou-
aqand Years War and for ‘Jehad’
were being issued from the same

quarters, Special Kashmir Funds for
supporting  insurgency  had been
crieated, Government-sponsored

media campaign had increaseq mani-



